
 269  Matters  under

 Chavan,  Shrimati  P.

 Chettri,  Shri  ट  B.

 Faleiro,  Shri  Eduardo

 Gogoi,  Shri  Pavan

 Gomango,  Shri  Giridhar

 Jayalakshmi,  Shrimati  V.

 Kadam,  Shri  B.  P.

 Khan,  Shri  Ismail  Hussain

 Lakkappa,  Shri  ह.

 Murthy,  Shri  M.  V.  Chandrashekhara

 Naidu,  Shri  P.  Rajagopal

 Naik,  Shri  S.  H.

 Periasamy,  Dr.  P.  ्

 Ramamurthy,  Shri  K.

 Reddy,  Shri  G.  Narsimha

 Redd:;,  Shri  M.  Ram  Gopal

 Reddy.  Shri  8.  मे.

 +Sahoo,  Shri  Ainthu

 Visvanathan.  Shri  C.  ह.

 MR.  SPEAKER:  Subject  to  correc-
 tion,  the  resuit**  of  the  division  is
 Ayes  117,  Noes  24.  The  motion  is  car-
 ried.

 The  motion  was  adopted.

 THE  MINISTER  OF  HOME  AF-
 FAIRS  (SHRI  H.  M.  PATEL):  Sir,  I
 introduce  the  Bill

 15.07  hrs.

 15.14  brs.

 MATTERS  UNDER  RULE  377

 (i)  Recent  International  Film  Festi-
 val  held  in  New  Delhi,
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 अध्यक्ष  महोदयों

 आपकी मन
 3

 विषय  की दू ओर  ध्यान  आकृष्ट करता  है:
 “सूचना  एवं  अकारण  भाग्य  की  ओर  से  गत

 3817  जनवरी,  1979  तक  यहां  पर  विज्ञान,  भवन  में
 अन्तर्राष्ट्रीय  फिल्म  महोत्सव  का  आयोजन  किया  गया
 जिसमें 50  देशो ंकी  70-80  फिल्मों  को  मंगाया
 गया।  जितनी  फिल्में  प्रदर्शित  की  गई  उनमें  यूरोपीय
 देशों  की  फिल्‍मों  अधिक  थी।  देश  की  क्षेत्रीय  भाषाओं  या
 हिन्दी  की  फिल्मों  को  कोई  महत्व  नहीं  दिया  गया  1
 सारा  उत्सव  विदेशी  भावना  तथा  तौर  तरीके  से  ओत

 प्रोत  रहा।  इस  फिल्म  महोत्सव  से  साधारण  जनता  का
 कोई  सरोकार नहीं  था  ।

 15.15  hrs.

 (Sarr  N.  K.  SwHeswarkKar  in  the
 Chair.]

 फिर  भी  लाखों  रुपया  पानी  की  तरीके  बहाया  गया  1
 उस  का  लाभ  भारत  सरकार  को  क्या  मिला,  यह
 सूचना  एवं  प्रसारण  मंत्री  ही  अता  सकते  हैं।  भारतीय
 फिल्मों,  उनके  निदेशों  एवं  फिल्मी  जगत  पर  क्या  असर
 पड़ा,  इसका  मूल्यांकन अभी  तक  नहीं  हुआ  है।  मैं  सूचना
 एवं  प्रसारण  मंत्री  का  ध्यान  उधर  आकृष्ट  करता  हूं
 और  एक  वक्तव्य  की  मांग  करता  हूं
 (ii)  LACK  OF  PROMOTION  PROSPECTS  OF

 OFFICERS  IN  DEFENCE  SERVICES.

 SHRI  SHAMBHU  NATH  CHATUR-
 VEDI  (Agra):  With  your  permission,
 Mr.  Chairman,  I  wish  to  bring  the  fol-
 lowing  matter  of  urgent  public  import-
 ance  to  the  attention  of  the  House:—

 The  Defence  Services,  which  have
 served  the  country  so  well,  find  them-
 selves  at  a  disadvantage  because  of  the
 diminishing  opportunities  for  promo-
 tion  and  prospects  of  their  services  and
 denigration  of  their  status  as  compar-
 ed  to  their  civilian  counterparts,  The
 chances  of  those  for  promotion  recruit-
 ed  during  the  China  war  during  1962
 are  virtually  blocked  and  similarly
 hundreds  of  Major  who  excelled  in
 the  Bangladesh  war  are  destined  to  re-

 tire  in  the  same  rank  as  Majors  as

 there  are  very  few  vacancies  in

 the  selective  post  of  Lt.  Colonels.

 +Wrongly  voted  for  Noes.
 **The  following  Members  also  re-

 corded  their  votes:
 AYESs  Dr.  Ramji  Singh  and  Sarvshri

 स.  L,  Sinha,  Shiv  Ram

 Rai,  K.  N.  Dasgupta,  R.  K.

 Mhalgi,  Chowdry  Balbir
 Singh  and  Ainthu  Sahoo;

 NOES:  Sarvshri  S.  Jagannathan  and

 Jalagam  Kondala  Rao.


